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 Title:  Papers  laid  on  the  Table  of  the  House  by  members/Ministers.

 THE  MINISTER  OF  HEALTH  AND  FAMILY  WELFARE  (DR.  ANBUMANI  RAMADOSS)  :  Siron  behalf  of  Shrimati  Panabaka

 Lakshmi  I  beg  to  lay  on  the  Table

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Central  Council  for  Research  in  Yoga  and

 Naturopathy,  New  Delhi,  for  the  year  2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Central  Council  for
 Research  in  Yoga  and  Naturopathy,  New  Delhi,  for  the  year  2006-2007.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library  See  No.  LT-8594/08)

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute  of  Naturopathy,  Pune,  for  the

 year  2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Institute  of

 Naturopathy,  Pune,  for  the  year  2006-2007.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (3)  above.

 (Placed  in  Library  See  No.  LT-8595/08)

 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute  of  Siddha,  Chennai,  for  the  year
 2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Institute  of

 Siddha,  Chennai,  for  the  year  2006-2007.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (5)  above.

 (Placed  in  Library  See  No.  LT-8596/08)

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute  of  Ayurveda,  Jaipur,  for  the  year
 2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Institute  of

 Ayurveda,  Jaipur,  for  the  year  2006-2007.

 (8)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (7)  above.



 (Placed  in  Library  See  No.  LT-8597/08)

 (9)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Rashtriya  Ayurveda  Vidyapeeth  (National  Academy
 of  Ayurveda),  New  Delhi,  for  the  year  2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Rashtriya  Ayurveda
 Vidyapeeth(National  Academy  of  Ayurveda),  New  Delhi,  for  the  year  2006-2007.

 (10)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (9)  above.

 (Placed  in  Library  See  No.  LT-8598/08)

 (11)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Pharmacy  Council  of  India,  New  Delhi,  for  the

 year  2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Rashtriya  Ayurveda
 Vidyapeeth,  New  Delhi,  for  the  year  2006-2007.

 (12)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (11)  above.

 (Placed  in  Library  See  No.  LT-8599/08)

 (13)  A  copy  of  the  Prevention  of  Food  Adulteration  (Amendment)  Rules,  2008  (Hindi  and  English  versions)  published  in
 Notification  No.  G.S.R.  114(E)  in  Gazette  of  India  dated  the  28th  February,  2008  under  sub-section  (2)  of  section  23
 of  the  Prevention  of  Food  Adulteration  Act,  1954.

 (Placed  in  Library  See  No.  LT-8600/08)

 (14)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Lala  Ram  Sarup  Institute  of  Tuberculosis  and

 Respiratory  Diseases,  New  Delhi,  for  the  year  2006-2007,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Lala  Ram  Sarup  Institute
 of  Tuberculosis  and  Respiratory  Diseases,  New  Delhi,  for  the  year  2006-2007.

 (15)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (14)  above.

 (Placed  in  Library  See  No.  LT-8601/08)

 THE  MINISTER  OF  STATE  IN  THE  PRIME  MINISTER'S  OFFICE  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF

 PERSONNEL,  PUBLIC  GRIEVANCES  AND  PENSION  (SHRI  PRITHVIRAJ  CHAVAN):  I  beg  to  lay  on  the  Table

 (1)  A  copy  of  the  Notification  No.  G.S.R.  235(E)  (Hindi  and  English  versions)  published  in  Gazette  of  India  dated  the
 28th  March,  2008  making  certain  amendments  in  the  Second  Schedule  of  the  Right  to  Information  Act,  2005,  issued



 under  sub-section  (2)  of  section  24  of  the  said  Act.

 (Placed  in  Library  See  No.  LT-8602/08)

 (2)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  section  619A  of  the

 Companies  Act,  1956:-

 (i)  Review  by  the  Government  of  the  working  of  the  Electronics  Corporation  of  India  Limited,  Hyderabad,  for  the  year
 2006-2007.

 (ii)  Annual  Report  of  the  Electronics  Corporation  of  India  Limited,  Hyderabad,  for  the  year  2006-2007,  alongwith
 Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 (3)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (2)  above.

 (Placed  in  Library  See  No.  LT-8603/08)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  COAL  (SHRI  SANTOSH  BAGRODIA):  I  beg  to  lay  on  the  Table

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Coal  Mines  Provident  Fund  Organisation,  Dhanbad,
 for  the  year  2005-2006,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Coal  Mines  Provident  Fund

 Organisation,  Dhanbad,  for  the  year  2005-2006.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library  See  No.  LT-8604/08)


